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TP No. 62/397-398/NCLT/AHM/2016 (New)
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Coram: _ ' ~ Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
o o ' ' MEMBER JUDICIAL

Name of the Company: Mukund Subhash Karwa & Ors.
Krishidhan Seeds Pvt. Ltd.

Section of the Companies Act:  Section 397-398 of the Companies Act, 1956
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ORDER

' Suo moto matter is reopened.
Heard arguments of both sides.

Order reserved.
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Dated this the 17th day of August, 2017. - |




